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M9 u Delhi this thfi I7th day of December, 1 998 .

Hon'b'e imt.Lakshmi Suaminathan, flember .(3)
Hon'ble 5hri N.Sahu,; dsmbsr (A)

In the Flatter cf

.Rakesh Kumar S/O
Lata Sri Azad Singh
R/0 Oa shgara -y illags
Ne u De Ih i-1 2 uor k infl a s
fireman 22/50 at Connaught Bircus,
Firs Station, Na u Dalhi-I

(8y Advocate Sh.rianoj Kumar Flishra
through proxy counsa1 Kumar Rajesh
Singh]

Uer BUS

1. The Chief Fire, Officer
Delhi Fire Service
Head Quarter Connaught Circus,
Ne u Oe 1 ii i- 1

2. Oy. Chief Fire Officer II
Delhi Fire Service (Head Quarter),
Connaught Circus, Neu Oelhi-1

3. Divisicnal Officer,
Connaught Circus. Fira Station,
Nb u Oelhi-1

4. A*D#D»

Connaugi'it Circus, Fire Station,
Nau Delhi.

Applicant

.. Re 3 pond Silts

■r ORDER (ORAL)

(Hon'ble Smt, Lakshmi Suaminathan, Flember (3)

After hearing t'he learned proxy counsel for the
c

applicant for soiib time, he seeks permission to uithdrau

the OA.

In the above circumstances, OA is dismissed as

with drawn.

C i\I..Sahu)
lumber (a)

(Smt.Lakshmi Swaminathan)
Plembe r(3)


